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of th abowe $ald Jo4n, about the hokifng af E-  on the above date.

Fat detailed terms and condition at Ihe sale, please refer Lo the Unk provided in hitps:vwwunionbankofladia.bank.in
For Registrafion and Lagin and Bidding Aules vieit https://baankaet.com Autharised Officer,
Unlan Bank ol lndia

Place : Surat, Gujarsl
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TAKSHASHILA HEIGHTS INDIA PRIVATE LIMITED OPERATING IN REAL ESTATE BUSINESS AT
AHMEDABAD

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 201 6)

SL. RELEVANT PARTICULARS
il Name of the corporate debtor along Takshashila Heights India Private
with PAN & CIN/ LLP No. Limited

CIN: U45100GJ2017PTC098463
PAN: AAGCT3592D

2. Address of the registered office Block-B, F, P No. 583(B,C) Paiki, T.P No
3/5, Takshashila Elegna, beside Fortune
Park Hotel, Towards Nagri Hospital
from Gujarat, Ellisbridge, Ahmedabad,
Ahmadabad City, Gujarat, India, 380006.

3 URL of website No Website

4, Details of place where majority of Ahmedabad, Gujarat.
fixed assets are located

5 Installed capacity of main products/ | The Corporate Debtor has developed a
services real estate project named “Takshashila

Elegna,” located at Ahmedabad, Gujarat
comprising of Wings A, B, C, and D. The
Building Use Certificate has been
obtained for all wings.

6. Quantity and value of main Information can be sought by writing an
products/services sold in last email at cirp.thipl@gmail.com
financial year

7. Number of employees/ warkmen 4 employees

8. Further details including last available | Information can be sought by writing an

financial statements (with schedules) | email at cirp.thipl@gmail.com
of two years, lists of creditors are
available

9. Eligibility for resolution applicants Information can he sought by writing an
under section 25(2)(h) of the Code is | email at cirp.thipl@gmail.com
available at URL:

10. Last date for receipt of expression of | 2™ November 2026
interest

11. Date of issue of provisional list of 120 November, 2026
prospective resolution applicants

12. Last date for submission of 17" November, 2026
objections to provisional list

13. Date of issue of final list of 27" November 2026
prospective resolution applicants

14. Date of issue of information 2™ December, 2026

memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. Last date for submission of 1% January, 2027
resolution plans

16. Process email id to submit cirp.thipl@gmail.com
Expression of Interest

17. Details of the corporate debtor’s UDYAM-GJ-01-0141578

registration status as MSME.

Date: 18" October, 2026

Place: Mumbai






